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PART--I--  Orders  and  Notifications  by the Government of Tripura,
     The High Court, Government Treasury etc.

GOVERNMENT OF TRIPURA
DEPARTMENT OF HIGHER EDUCATION.

No.F. 1(89)-SPD/RUSA/2019/2476(67)             Dated, Agartala, the  19th  November, 2019.

NOTIFICATION
h m fi m m m t y m z l  nf1h=Tripura StitcHighurEdu-antim Cum-i] Act. 3119- 

Wfimflfl.3uflnlflj,th:S-mu Gil-1.1m mahmih: Emmi-wing minafmmq-hignutflnpurpum-ufflt 
Slat: High-er Educatim Emil. I'm-ebu- 

Ehu-I'l: this and 
mum—I l l  El fi ‘ l '  

Tum:- artifice 
u-fIh-a 
Chapman 
and Vice— 

Fcrmr and 
fimufic-Jn if “1: 
Unirperwm 
the 1.? lea-E:- 
(Hairy-arson 
and' Chi-:f 

1h: Cum-El 

Emu-I1 

1.(ij:ITI1.-ua Rules may IJIEEBIIEIEI Ih: ”Fri-purl: Sum: HiglmEdu-cui-Izru Emil  Rules, EDIT; 
{ii} The-3r shall cum: int-n fiZI'l'Ifl-fl on and from 11:": datcaf'flieir publicnliun lnflm official] m .  

2.1311“ Emmi-am 1111l H1: m u  ID'III'I-EI'WiE'E: require-.5:- 
{ I }  “Act“ I'l'lfll'lfl- I112: Trip-um Stall: High-u- Emu-nth Councfl an 1019 (A51. Na. 3 M21119}; 
{2} 'EAT Inc-duly manna flu Expmcl'nm Adm-m and Tran-Isa: system ul‘ Pub-Ii: inninal 
W System-[PMS]; _ 
{3} PENIS stun-I35 for Public Fh'rantl'al hinnagtmunl 55min“: fun-r unlina nap-lamina: offal-ad in 
lb: paladin portal; 

{ii} War-d5 and W l fi  use-cl h1- “HEB-E: I'IIIEE- IJ-ul m1 defined 1!":t shall hm fly: same 
wheat-in; as assigned l-I:I- 1:11-5:11 Linda-11m: Act. 

3-111el2hnirpcmnand1ha‘kri ‘ sludlhuflufiimfiwltnmrmtfimdingzifinm} 
1-H.“ 131' ii.“ 'II'I-B'jr' attain 111-: my: all" 75- {me-nu five) Fans. whichever is narl'rfl', Era-m the. 
map-mi“: dare-afllmir app-ninmun'thyflw Stilt: W t ;  

#11} Save as n‘lllrwise fluvial-ad in 111-: Art Inc] any-shun in IhC'SII: Elli-=5, 1h: Chtirpersm 511311 
miflfl- gamut-I mum] and supervision mrm'tl'lnufl‘iail's ufum Email and 

{III H: final] nus-e um M y  ufflu: lIll-34mm“ mun-Hind at each iinu: 1511!? may fin; and 51131-1 
11m Earth:- the flame: fin: agenda for flwmaflinga nffiwfluumil. 

{I} Shall ham: poww- tun- pusa ineeflm flrdIE'l'L'i in I'Ifl'l-‘iEiIEIJ'I and. nth-er hunters, arising nu arm: 
sumwisnrj-‘jurisdit’rlflu flf'lil-E- (Summit, ' 

[3]- Shat: haw pnuw m punish any tlDJ-‘fl nflhfl Emil by W51" ccusufl m' rewimIHd 
and mag..- initiau: prnucaudiugs. lur WG-1. rum-Wm 1:Ir dismiml. 

[-1] Stall he The: authority ta Emmi-cm the dist-um: nl‘ remma'flflnn Ira-f the 515E of the 
Council and to- nrdtr payment at” my bill annular-ding again-lat the Cam-:il, 

[ii] Save: as filing-vim: wide-d in Ihe Act and W m :  in flue-s: 111123, the Vim—Chm flufll 
minis-a .EIJl 1h: W and d i m  all Ihl: :Ennctififia n-T' flu: Chairman-I1. I‘m—his lbs“: and. 
unclnr his climactic-all; 

[iifl-[lj “flu: C'hfljrp-lfl'flun m- fla: Vina-Chairman shall Ira-w: I11: right it: spent: at  ull-cue: pm in ti]: 
prfl-fiflladiflfl af'flu: muting. 

{I} The Chairpmun. 1hr.- ‘u-Fimehctlmirpenon or an].- nth-tr pars-m nulhmisnd by th: Council. shall 
he antitI-n-d tn- hfifl!‘ Expandimra mafia-Ilsa in “1: budget flffllfl Cunncil wdlhmrr any furlhur 
mum-fit}: 

{3-} Th: CM' wrath: t—Chniwm m' £113.!t pun-3:111 [Minis-End by Iha Elm-nail, 
shall have aulhu-rirry 1-1:: spun-Id cu- inum- mpg-Indium: ufan min-gun nature- Inn-l plmidnd fix in 
than Inn-dint nut naming IE. I-ELWW-fl math for the putt-Baa EI-flI'IE Can-Infill; 

{4} The Chair-Fauna and-“Dr the 3 " i  511q be lha mthuriljr tn Eannlzim tram-clung 
HUME-E: and daily all-await: hiJls fifth-c J'I'IIEITJI'JH'E III-f II'IE council: 

[5]- AJI thwart-ms or Print Pay-mun: Advicu all" PFME 5|a b4: sign-ad cur tad-{riled .Emfl alt Hills, 
untesmnflaumguflablcmsirmsmllmmmfldmmfldfimhamfaf lhn 
Emmi] by 111-: Chi-cf Executi‘I-‘E clu- mtapp-Imrat n-f'the Chairpemrn at flu: Vina-Chum. 

5 .  {i} All] mniea run-timed fin behalf-Drum Cnuncil shall I]: acknu-‘wledg-Ed by a: run-cipl sign-cl b3.- 
flm Chiaf EJi-E-tflli'I-‘fl at any unwary-mam alumni-Eyed by Eta: Emncit 

Ifi} Arne-11:115. received shall 11-: mum-ad in“: me aim-mum nt‘lih: (“mil in “1:: Bank on 11-: III-=11 
winking day c-l‘th: Bunk: 

[im'lhabual-cs ufllw mmmmm ragislnm shall b: strum-113]}- mmpngnd. {in lb: “tan-flue 
pug-mil": numbflfflfmgfi uf‘th: bmknrflwmgistarslull Inc-autumn! madman-nanny shall be: 
signed hyflu: ChitrrEanecuL-wa. Currantim in nu: nah-i=5 shall]. be urn-:1: in rad inkand m m  
by the Annamaria-1L Ensure-s 3113:“ an m munlbn patina-El:- 
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{liflltmaipl fem: Hill I: numbered maulivtluy and hEILI'I'I'IEI int: haul: of 54! ur IEIIII I‘m-nu 
mhfln H1: frantpafiufuhhhunk shall bl: mtuudthe ffltmlifllrllst numhflufflu 
mniptfi in that. hm}. In: an mttifiud by 1h: 12t Enamfliw. Embiflfl shall I: in Irip'liuh 
111: third part shun main in flu‘tmI-z and 1h: mud part shall bu kept. fume rem-rd. And 
I11: 151 part Ehaflh: gjm to [he- pagan. 

{1'} All maipls shall h: signed by the: Chin-f My! :1: by such man a! lh: Enunc'tl may 
flimt'. 

{vi} Bills unsalted fur man shall h: mum-2d by th: Atmuutanl and in his being mlisrfiad 
flu: 1:1]: mm is adlnisaibk, and th: pljmmlt is duly nulhntisml by lb: 13t Executive, 111:. 
M m  shall pay 1‘11: amtIunt again-:51 a mini. 11: may in th: mat haul: shall show 
iffljfl m l  is mad-I: by Dim benefit mar” {It by chuqun fill" my 131121 n—payrmnl mud: 
n: detidacf by 111; Cumin“. The bill and 1h: HIEI'ETIT maipt'shafl he paid tog-nib: ml 
mull bl: numbfltd mmivaly in th: yur as pawl! mchw and shall he [THEE-d in II]: 
1::d built. 

{vii} Balm bills #131l in unhfunn as HEM] may dlmcr, 
"(viiljh hi1] mud fur paymul titre-E “HIM—11! :flu Hi: my hummus dun shall not In: paid 

withmt 1113 Bar-Him fifth-I: Emil; . _ '-"-. 
{mm-Emmi] my fix the flmmmt HF: pmnmt admin Ir.- mfia tum: EfiicfExfluliva 

mama A W  mammal: may 1:; 
{at} The: Manhunt—5m shall maintain an muihlwme mgislm', I5 Ihe El'lliilfll' may dirt-L1: 
[xflThn Eipflndifllrfll. Advance and Tnnsl‘et {Eufl'} mun-duh.- m“ Full-Ii: Fimmlfl Hamlin-nun: 

Hymn [PHI-{5} will bl: 1151:! in filing Bf crpmdilufi. tranafming film ail-lama: am! 115 
“ I t t  Than: shit“ be main; nt‘ lb: day In my mam I5 ramrdud in 111: cash 
hunk afthl: PM on the PFh-IS perm-I for lll W m  and: frmn flu- funds of Iha 
(Tamil; - 

[Hi1] All mania mum and 5pm: alum he immadimly hmufll't l-nm amount in lha ash bank 
and 1:415:41 The NIH-ma nfcash hm}: wilh Plflpfl bra-ruin up shall bu: tip-thud by “13 Elna: ur 
awry Inn-nth and sigmd by 1311': Chi-effimuliw and due Autumn“. 

[xiiEJAII mhsflm mun-iris helmgingm flu: Cum-ail shall 513ml in 1h: mm: 11f the Cami]. 
{:iflEudgtt estimalcs uf hen-me and Elwndilum [hr lhe naming. yum shall 1:! mad: by flilef 

Exfiuliw and laid hfm lhn Emil Eur nppmwl hct‘c-r: 111E315! Hat-ch away 1pm. 
{m} The Council may by Ire-salut'mn In men a warm Savings Barri: meant in my Bank 

wifiul by ii at in a Past Unit: ilu he lapel-31nd by flu: Chief Exwufim: uflh: Emmi 
{minim Itflflflfll nffl'u: flaunt” In he mil-:41 awry munih with 1115i: a! tha m]: bunk. 

Audit qh: 15. [ii The mauiua fifth: Cflmcil shall bu: nudilad but: a year, 
min-nil {ii} The firm a!" hunt: {If magnum Iii: Cash hurrah. Stuck mgisur, fully van-chad unnlingmt 

hill aha“ 1:5: minh'mefl as p-:r fl}: Em appendm hmwifl'u the: rule-5: 
[HilThn annual statement of imam Hid Winn: nl‘ lh: 3.1:: m mini-Ind shall hr.- laid hacfnn: 

111:1:uum'1 111:1 late: flun [he Pulflllulgr' aha-uh 3am. 
3mm ‘1'. “I'll: Cmnnil IIL-aljgur by mder nut illEflllEiEllzl'Il: with 114352 fluke, pram-id: fur TJIB manta-5 fur 
1mm widthunprnvisinnlusbeeunudninmatflulesaudnuygiwsuflidimflmasmh 

“my finr givingefl’m in 111: pmvlsimts afflu: Act, III: Rules. md such mine. 

. T41 _ 
1. The muffin-mm. Tripm. 
2. Th: Add'flnnnl flilfiffiacmtafi' huh: Ehllflkliliitm'. Trim-ta. 
3-. Th»: San-cm mtha EnmmTlijm 



Tripu
ra G

azette, E
xtraordin

ary Issu
e, N

ovem
ber 22,  2019  A

. D
.

3

u
n

.
.

.
_

.
.

.
—

.
.

,
.

.
.

.
 

_.
 

_ 
"

J
-

‘
I

-
‘

L
—

L
—

 

:
£

—
-

'
—

:
.

-
.

-
 

q
u

a
-

u
 

|. . 

r ,l 

' J '  

. . r 

I 

i 
I 

l . 

3005 IISHJ 

, ' - -'.;'-:,._.:. -_ - 
I ' l l - . " " '  .l':".:""'-""' . . "  ' 
l . 

. '  f 
' f 
. |. 
I. 
r 

1 
L 'I 

I 

. I 

I 

l 

‘I 

l I I I I .  
1 
I 

I 1 I 

I 

. . .l 
I . I 
I . 

1 .  

I 

. I. . 

. |. 

L-- '  - .  I P ' * 
I l ' 1  - '  I 

l 

l' 
' F 

I ... I . . .  

M W “ !  . a . 

. . i-III-f- I .  

1 -  - 4' 

r
.

"
I

-
'

I
I

-
 



Tripura Gazette, Extraordinary Issue, November 22,  2019  A. D.

4

fi
l

l
-

H
i

l
l

 

II
' 

'F
 

" . fl . " - n _ . _ _ a . _ n _ u . - 1  | : ' I I .  I I ' l l "  t :  

I '1" 

:3
2

 

E I!!! Jill-W - 
E "I": Hm: nu. I“"'”"'"“_ '1'" . m ,  P 

E __ '--Jmiuun-ru~fin_nu ' __ ' ill-mm 

mun-mum 

331.3533 113a :IIJI flflflfl 



Tripura Gazette, Extraordinary Issue, November 22,  2019  A. D.

5

I . __!'::"*'|I.Il.-:Ilrl-il-nl-IIII 'FT'U'f-i q 
if 1 -  . . I; 

I I 

.. : .l - I -  I .  I I I l I I , _  - I 

I 1- l I l I I I. 

' I  I I 

Ian-I‘m-IIHHIIIETJTFTI‘J M m m -  ffll“'$flfllh'l+ihl -_.'--':.m- I‘IH‘I". '- . 

. - . . . :__-l 
I I 

Q . '  . - 

:Il -: . ._ .' . l l . _  L .  . . I I i . . .  I I Li]!- 

I l 
I 

I l'f 

'% ' W m -  " m -u¢;;,;:;;;;;:' 
' : EMMHfi I - I - l -H - r  utflH-filflI-quuu {FEE-if 

margaxii-h+flrlfiuinph ii" . 

_-1u.-.,,.......,.._. ' 

W Wififirfllwmmwm 
—-'I-—-. 

54' 



Tripura Gazette, Extraordinary Issue, November 22,  2019  A. D.

6

{31113-v authflfiiy far all charges MMg Spfifllfil sanctum '- . ' - mum 

Tfiml: 
{1) I carflfy that me. expenditure included inthis bill cunld am, with an: regard tn xhe'inte'resi (if we 
public. service he avuided. I certify mat to the best 0 f Iii? knuwlndge and belief 1hr: payments entercd in 
the bill have teen duly;' made to 111: parties entitled 1:} receive than: with th: exceptim noted Below 
which axceed the balance u‘f the pemntnt advanc: and will be: «paid an receipt cf tha. maney drawn {:11 
this bill Vouchers far all sums abuve Rs .25 in mun: are attachcd tn this bill save thdsé mated below 
which will he furwardati as amn- as the amnunts hair's been paid. I have as far as pussihlr, uh'tainbfl 
1.=.r;~u::hu.'.r far 1131315111119 and am responsible that may ham: hetn dean-”eyed or an defaced m" an mutilated 
that they mat be useizl again. All wail: bills are annexe-d. 
(2) CErfified that the; articles detailed 1n the washer Hitachcd tn the bill and an 111w: rEtaiBEd in my 
uffice have been accounted far In thc Shack Register 
(3) Certified that The purchases hillad for have been received' 111 gmd order that their quantities are 
correct and their quality gnu-d that the ram paid are not in txcess if the :xaepted market rate arid thai _ 
suitable flutes uf payment 1131!: been mdad against the indents and invnincs cancemed in present- 
douhl: payment, 
(4) «2mm may" " 
(3)1115-‘mfllflfin cunveyance hire included' 1-11 this bill was actually incurrad was unavnidabie and 
is within‘the mama scale uf charges for the canmanca used and; 
(b) the Government sawmt 1:011d 15 mt entitled to drawn nave-fling allowance under the ordnmy 
rules fur tha Jnurney and' 13 not granted any compensatury leave and tic-es mat and will nut ntherwisc 
rent-iv: special mnemtjnn for this peafnnnanc: nf flit duty whid1 nectssitatad Ihe Jamey 

This cerfifinate rfiquired when pmpar stare amount af rum-rials and stams purchase and {aquind to h: _ 
nuintained. 
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